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The 8" September 2015

No. Yo.Mo.- 4 (Vividh) 07 — 225 / 2015 -568—In exercise of the power conferred by
Bihar Irrigation Act 1997, under Section — 115(1) & (2) the Government of Bihar is pleased
to modify Bihar Irrigation, Flood Management and Drainage Rules, 2003 and make the
following rules to amend the Bihar Irrigation, Flood Management and Drainage Rules,
2003 :-

1. Short name, extent & commencement :-

(1) This rule will be known as Bihar Irrigation, Flood Management and Drainage
(Amendment) Rule, 2015.

(2) It shall extend to the whole of the State of Bihar.

(3) It shall come into force at once.

2. Kosi High Level Committee constituted under Rule 4.9.6 of the said Rules, 2003
will be substituted by the following and a new Rule 4.9.6 (a) will be inserted after this rule
and before Rule 4.9.7 :-

“ Kosi High Level Committee

(i) Chairman, Ganga Flood Control Commission, Patna - Chairman
(i)  Member (Flood) Central Water Commission, New Delhi, or in
his absence - Member

CE, Lower Ganga Basin Organization, CWC, Patna
(iii)  Director, CWPRS, Pune or in his absence the Research #

Officer CWPRS, Pune - Member

(iv) Engineer-in-Chief, (North), Water Resources Deptt. Patna - Member
(v) Member, Ganga Flood control Commission, Patna - Member

(vi) Chief Engineer, WRD, Darbhanga - Member
(vii)  Chief Engineer, Central Design & Research, Patna - Member

(viii)  Chief Engineer, Jal Vigyan & Yojana Aayojan, Patna - Member
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(ix) Eastern Region Irrigation Directorate, Viratnagar, Nepal. - Member
(x)  Dy. Director General, Irrigation Department, Nepal - Member
(xi)  Chief Engineer, WRD, Birpur - Member

Secretary.”
“4.9.6 (a)

Top priority will be given by the Committee constituted under Rule 4.9.6 to the
Flood Protection Work. This committee has been constituted involving specialists from
different departments/organizations, shall function as a group adopting scientific and
technical approach and it shall not simply obey the suggestions of Senior Members of the
committee on hierarchical basis.

The decisions of this committee shall be based on general majority. The quorum
will be present with the presence of minimum six (6) numbers.

The Chairman / Members / Member Secretary notified under this rule will
themselves take part in the activities of the committee and can not authorize equivalent
or Junior Level Officers to attend the meetings.

The recommendations made by sub committee constituted under Rule 4.9.4 of
Bihar Irrigation, Flood Management and Drainage Rules, 2003 after inspections of the sites,
shall be treated as part of proceedings. If any amendment or repeal is made in the
proposals by the field officers, it will be compulsory to give reason in brief for the same.

It will be compulsory for the Committee to make at least two site inspections
before the start of monsoon so that the recommended works can be completed
maintaining good quality within stipulated time frame.

The officers of Government of Nepal, who are members of the committee will be
included for the works within Nepal territory only” .

By order of the Governor of Bihar.
BIPIN BIHARI MISHRA,
Joint Secretary (Engg.).

Jrefters, AfAaTerd qsomed,

fagR, a1 aR1 yaifera va gfsal
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